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1. © . 2236 of 1909

A No

[y W At

P.N. Singh,

Scinetigt 'B’

(Jr. HOydregeclogist),

Central Ground Water Board, -
Jamnagar House, New Delhi-110001.

P, Srinivaesan,
Scientiegt 'B°,
CGWR, Neorthern Region, Rhopal,

A K, Jain,
Scientigt 'B°, CGYD,
Central Chattisgarh Regien, Raipur

1 }
B*, CGWR,
Bhopal.

S.K. Verma,

Scientist 'R’

CGWB, North Central Region,
Bhopal. '

Rajpal Singh,
Scientist 'R’
CGWR, State

areillvy 1 p
are1.1y, Y.r.

K. Aruvmugam, :

y. Directer (Nlydroloegy),

Naticpal Waeter Development Agency,
New Delhi. '

K.J. Anandha Kumar,
Dy. Directer (Hydro.

a T

2,
Naticnal Water Development Agency,
New Delhi,

Smt. Pushpa Lata Jain,
Scientigt (B°,

CGWB, Central Regiocn:,
u -



L A

,Mznxstry c! Water Resources,
Shram Shakti Bhawan,

Rafi Marg,

New Delhi-110001,

2. Central Ground Qater Reard
through its Chairman,
NO-1v, Faridabadflzlﬂol.

3. Unicn Puklic Service Commission

through its Secretary,

Shahjahan Recad,

New Delhi-110011, .. RBespondents
(By Adveocate: Shri A.K. Bhardwaj)

. No. 4169 of 1999

= (Y (D b
mowop

Scientigt 'B’,
CGW¥DB, West Central Region,
Ahmedabad-38008.

3. Arun Bhikaji Kaw
Scientigt B'
CGWB,
Maharashtra State Unit, .
Pune-411006. .. Applicants

w
.
[\

(By Advecate: Shri M.E. Gupta)

b Union of India through

the Secretary,

Minietry of Water Resourceg,
i Bhawan,
10001,

2. Central Ground ¥Water Board
. r*h"cL"h ite Chaxrman, '
B NII-IV, Fari ad-121001,

2. Union Public Service Commission
. through jits Secretary,
Shah jahan Road, B
New Delhi-110011. .. Respondents
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based on the - CAT (Jaipur) Bench order dated
12.1.99 in 0O.A. No. 429/95 other Benches of the

Tribunal have also given similar directions.

12. Applicants have filed rejoinder in which
he has enclosed a copy of the Rajasthan High Court’s
order dated 25.2.2000 upholding the CAT (Jaipur)

Bench’s order dated 12.2.98 in O.A. No. 60/96.
- 13. Heard both sides.

14. AppjicantS’ claim for'bonsideration for
promotion as Scientist D’ for which the meeting of
the Board of Assessment was held in Januéry/Feburary,
1999 can succeed if they have five years regular:
service as Scientist ’'C’ on that date. It means that
they should have been promoted as Scientist 'C’ on
regular basis on or before January/February, 1994,
which 1in ‘turn means that they should have been
promoted as Scientist ’'B’ (Junior Hydrogeologists) on

regular basis on or before January/February, 1989.

15. In the background of respondents’ own
assertion that based upon the directions of various

CAT/Court orders they are waiting for a clear picture

> to @merge 1in regard to the number of officers to be

considered for promotion to the grade of Scientist
'C’, we dispose of these two O.As with a direction to
respondents that if pursuant to those order§,persons
junior to the applicants 1in these two b:As are

promoted as Scientist ’C’ on regular basis, the
g”




'c1aims of the applicants in these two O0.As should

also be considered for promotion as Scientist C
w.e.f. the date their juniors were so promoted, in
accordance with rules, instructions and Jjudicial
pronouncement and thereafter, in the event of their

being so promoted on regular basis as Scientist ’'C’,

their claims for further promotion as Scientist 'D’

w.e.f. January-February, 1999 should be examined in
accordance with rules, 1instructions and judicial

pronouncements on the subject. No costs.

16. The two O.As are disposed of in terms of

Para-15 above.

17. Let a copy of this order be placed 1in

each case record.

{\Uz)@” Aol

Dr. A. Vedavalli) (S.R. Adige)
Member (J) Vice Chairman (A)
Karthik




